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Union of Indiz & others,

Hon'ble S,Zaheer Hasan-VC,
Hon'ble D,S, Misra - AM
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1980 has been received on transfer to ﬁﬁié“;n&%ﬁﬁﬁﬁ

under section 29 of the Administrative'Trib*iéﬁggjg%ﬁﬂ B
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Act no.XIII of 1985 from the Lucknow Bench of"‘;ﬁ;__;_ | ?_

Court of Judicature at Allahesbad. The applicanﬁ?ﬁf .

prayed for quashing the orcer of transfer dated IEﬁﬁéﬁgf-iﬁm-j_ =
from Shohretgarh station to Manjhra Purab Station. @ﬁi@z-' |
petitioner has retired on 3lst July, 1986 from Shohréﬁégjﬁif*ﬁai
Railway Station. No one is present on behalf of the R g
345 '
petitioner. Sri G.P.Agrawal is present for the g
respondents. In view of the above, the petition has
become infractugus cnd is hereby dismissed,
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tember (A) Vice-Chairman
Dated:26-2-1988/ :
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